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’ CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BEMNCH

0.A.No.31%/98

Hon®ble Shri Justice Y.Rajagopala Reddy, ¥C(J) .
+~ Hon’ble Shri Govindan'S,STampi,'Member(ﬁ) :
r

Mew Delhi, this the 28%h day of Septemos ZO00

1. A1l India Port & airport Health
Employess Unlon (Recognissd)
through 1ts General Secratary
E-2, Airport Staff Colony '
Delhi Alrport
Palam
New Delhi.
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i i K.C.agdgarwal

/o Shri Late .l aggarwal

/o RE-40, Shiv Mandii- Marg

Raj HNagar-l, Palam Colony

Maew Delhi - 110 045, V.. Applicants
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(By Shri V.R.Rao, advocats)

W,

e 1. Union of India through
: Saecretary
Ministry of Health & Family Welfars
Mirman Bhawan
panw Delhi.
2. Director General
Mealth Serwvices
Mirman Bhawan
ew Daelhl. - Respondents

(By Shri v.S.R.Krishna, advocate)

O RDE R (Qral)

ol By Justice ¥. Rajagopala Reddy:

The applicant MNo.l is an éAssocistion, pamely,
] - . g - hd -
211 India Port and airport Health Employess Union and

applicant- Mo.2 is one of

is working
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a5 & Sanitary Inspector. The Association, 1In thi:
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has | taken up the cause of the emplovees In
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general  Tor not providing any promotional avenuss £

parscon  who has been appolnted as Sanitary Inspector
hadll Rl g
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has to remain as Sanitary Inspector only and retirs as
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suzh, Other categories of emplovees also suffer from
T he same situation. They sesk parity of service
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conditions with the emplovess similarly placed in the
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pailways,., in  the three girades| as  are provided as
Sanitary Inspector Gr.l,. # anﬁ 3. Thew approachesd
this Tribunal in O Mo .1783/95 for the same relief but
it has been dispossd of directing the respondents Lo
consider their representations kesping in wview the

Railways,

1y

system pravalent in other Ministries lik
. and communicate The same to the applicants

within thres months from the date of issue of the

Grder. The Goverﬁment having‘ considered the
representations, passead an order on 15.4.1997
rejecting  to  given any relief stating that the
qualifications of tha Sanitary Inspectors o f

PHOs/APHAs  were not similar to those working in the
administration of Railways/MCD/NOMC. Hence they were
not  entitlsd for the same pay scales or other
benefits. aggrieved by the said arder the present O
was Tiled. The learned counsel for tThe applicant,
shri v.K.Rac, wehemently coﬁtends that Government
being a model emplover should have pirovided at least
one avenue of promotion to the employees,/ applicants
during their long career of their service before their
retirement, to have some legitimate satisfaction of
having obtained & highér status with higher

responsibilities and higher emoluments.

2. The learnsd counsel Ffor the respondents,
Shiri ¥.3.R.Krishha, submité that considering the
situation prevalent in the department as well as  in
cther depdrtments the 5th Pay Commission has  evolved
the Scheme known as aAssurad Career Progression [ACP)
under which the persons having 12 vears of service are
azntitled fTor a promotion and one more promotion after

completion of 24 wears of service.  Thus it is
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contended that the applicants can have no grievance as
they are getting two praomotions during their period of
sarvice.

5. ke hawve carafully considaered the
contentions of the learneﬂ ooun&el; It cannoct bLe
denisd that in view of the feaured Career Prograssion
acheme the applicants would be getting more than one
promotion during their service. The directions given
by the Tribunal carlier, regarding the grievance of
parity of service oconditions, have alrsady been
considered by the Government but were rejected. It is
therefore not permissible for us to  do into  this
gﬁpect once again. We cannct also possibly dirsct the
Government to amend the Recruitment Rules of Sanitary
Inspectors and others. We therefore direct the

L.

respondents to grant the henefits of ACP Scheme to the

applicants within thres months from the date of

receipt of a copy  of this order. The 0A 1S

QEOV NDAaN S. TAMPI)
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(V.RAJAGOPALA REDDY)
YICE CHAIRMAN(I)




